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J ~ n ~ a r y ,  1908.) 

-- 

An Act, further to amend the Indian Tariff 
Act, 1894. 

ITHEREAS it is expedient further to amend the 
Indian Tariff Act, 1894 ; It; is hereby enacted as 

follows :- 
I. This Act may be called the Indian Tariff short title. 

(Amendment) Act, 1908. 
2. I n  No. 1 of Schedule 111 of the Indian Tariff ,"~o;pb;;;J 

Act, 1894, as amended by the Indian Tariff Act TIIof Act, 
(3 894) Amendment Act, 1896, "aanas 2 "   hall be VIIr of , 

substituted for anna 1 " in thc fourth columii as the la''. 

lato of duky to be levied and collected per Imperial 
gallon or six quart bott,les of ale, beer, porter, cider 
and other f eemented liquors. 


